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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 602/2022
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PRINCIPAL BENCH., NEW DELHI -4
N /
Original Application No. 602/2022 ,; :
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Utkarsh Singh ' 0> Ehaghon”
Applicant <P
Versus
State of Uttar Pradesh & Ors.
Respondent(s)

AFFIDAVIT ON BEHALF OF THE DISTRICT
MAJISTRATE.LUCKNOW IN COMPLIANCE WITH THE ORDER
DATED 07.07.2025

I Vishak G. aged about- 37 years, son of — S V Ganapathy lyer, District
Magistrate, Lucknow, state of Uttar Pradesh, do hereby most solemnly state and

affirm as under;

1. That I, the Deponent in the above captioned matter, am fully conversant
with the facts of the case and is competent and authorized to swear the

present response.

2. That I state that the contents of the response have been drafted by my

counsel on my instructions and the contents of the same are true to my

AN QOCATE & NOTARY
563 Cha/84, Prem Nagar
wlamoagh * urknow
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BACKGROUND OF THE MATTER:

. That the present Original Application No. 602 of 2022 has been registered

on the basis of a letter petition dated 09.05.2022 sent by applicant
regarding the environmental degradation of Chand Baba Talab/Lake,
Lucknow. .

That the applicant has raised concerns regarding encroachments around
the lake, declining water levels, non-utilization of Nagwa Nala water, and
the need for desilting, afforestation, and beautification of the lake, which
is spread over approximately 36.909 hectares and holds religious and
ecological importance.

That this Hon’ble Tribunal, vide order dated 22.09.2022, constituted a
Joint Committee to verify the factual position and submit a report. An
Action Taken Report dated 05.07.2025 was submitted by the office of the
District Magistrate, Lucknow, indicating initial remedial measures
undertaken.

That this Hon’ble Tribunal, vide order dated 07.07.2025, has issued
further directions to the District Magistrate, Lucknow and other
authorities regarding mapping, removal of encroachments, plantation,

rejuvenation measures, and filing of additional compliance reports.

FURTHER COMPLIANCE REPORT

In compliance with the directions contained in the order dated 07.07.2025
passed by this Hon’ble Tribunal in O.A. No. 602/2022, the District
Administration, Lucknow, in coordination with the concerned

departments, has taken the following actions:

. Submission of Maps

It is respectfully submitted that the Hon’ble Tribunal, vide paragraphs 8,
istrict Magistrate,

R,
C. QIN L 4 .
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N SDVOCATE & NOTARY

§7 Tha/84, Brem Nagar
NAMOAOH, Rk ADW



. e p— . — - p——

=

|

rﬁ!.'

B.

912

Lucknow to place on record a map drawn to scale and satellite map of

Chand Baba Talab/Lake showing its present position.

. That in compliance with the aforesaid directions, the scale map and

satellite imagery of Chand Baba Talab/Lake have been duly prepared and
are enclosed herewith. F
A true copy of the said maps is annexed herewith and marked as

Annexure—-1.

Excavation, Restoration & Encroachment Removal

10.The Hon’ble Tribunal further directed that excavation and restoration
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work should be undertaken for the entire remaining area of Chand Baba
Talab/Lake in an integrated manner, and that encroachments be removed
in accordance with law.

In compliance, the District Administration has initiated steps for
excavation and rejuvenation through CSR funds. In this regard, Max
Healthcare has submitted a request letter dated 10.12.2024 to the District
Magistrate, Lucknow, for excavation and renovation of the said pond. A
DPR has been prepared by the organization and submitted for approval at
its higher level. Upon approval, excavation and renovation of a
substantial portion of the pond shall be undertaken.

.Additionally, a proposal for allocation of funds for restoration of 3
hectares of the pond has been sent to the Director, Ground Water
Department / Member Secretary, State Ground Water Management and
Regulatory Authority vide letter no. 571/B.J.V.K.L/NGT dated
04.10.2025.

.With respect to encroachments, eviction orders have been passed by the

Courts of Tehsildar Sarojini Nagar under Section 67 on 30.04.2024,
03.09.2024 and 04.09.2024, against the encroachers. As per Tehsildar
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restoration petitions has been filed by the affected parties. The next dates
of hearing in these cases are fixed for 17.10.2025, 23.10.2025 and
25.10.2025.

A copy of the letter of Max Healthcare dated 10.12.2024and the
Tehsildar’s report dated 04.10.2025 is annexed herewith and marked as

Annexure—2.

C. Water Source Connectivity and Artificial Lake Creation

14.The Hon’ble Tribunal directed that necessary remedial measures be taken

to connect the Nagwa Nala storm water drain to Chand Baba Talab/Lake
for filling it with water. It was further observed that the pond may also be
utilized as an artificial lake by drawing water from nearby canals, treated
water from STPs, and catchment flows with appropriate engineering

interventions.

15.As per the joint report submitted on 15.09.2025, the Chunauti Canal near

the Chand Baba Pond has a maximum flow of 1.80 cusecs for only 7 days
in a year, amounting to approximately 30,827 cubic meters of water
annually (without losses). This constitutes only about 3.90% of the pond’s
total capacity of 7,839,000 cubic meters. After accounting for
transportation and leakage losses of up to 35%, the effective availability
is reduced to approximately 2.50-3.90% of the total capacity, which is
insufficient to fill the pond.With regards to treated water, the Project
Manager, Construction Unit, Uttar Pradesh Rural Jal Nigam has
confirmed that no STP is presently installed in the Sarojini Nagar

Development Block that could supply water to the pond.

16.Further, with respect to the Nagwa Nala, records of the Irrigation

Department indicate that the bed level of the drain near the pond is

114.767 meters, whereas after planned excavation of 3 meters, the bed

s pond bed

A SINHA
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level will remain higher than that of the drain, it is technically not feasible
to fill the pond through gravity flow from Nagwa Nala. Additionally,
development around the pond has disrupted catchment connectivity.
Further, the District Magistrate, Lucknow, has written to the Managing
Director, U.P. Jal Nigam (Urban) vide letter no. 537/DLRC/AGT/2025
dated 04.10.2025, seeking further action as per the Tribunal’s directions.

A true copy of the said letter is annexed herewith and marked as

Annexure-3.

D. Plantation and Green Cover Enhancement

17.The Hon’ble Tribunal directed the Forest Department to undertake dense
plantation and afforestation around the lake during the monsoon season
and to facilitate public/NGO participation under the campaign “Ek Ped
Maa Ke Naam.”

18.In compliance, Divisional Forest Officer, Avadh Forest Division,
Lucknow has informed through letter no. 283/TC/35-1 dated 04.10.2025
that in addition to the earlier plantation of 1000 saplingsit has been
decided to plant trees with 1000 iron tree-guards to increase the green
cover in Chand Baba pond and its surrounding area.

19.That under the "Ek Ped Maa Ke Naam" campaign, 500 iron tree guards
have been planted in Chandbaba pond and its surrounding area till
04.10.2025 along with plantation of saplings and remaining 500 iron tree-
guards will be completed in the month of October, 2025. Additionally, for
plantation of 6.00 hectares of land which is currently waterlogged, action
for plantation will be taken as per instructions when the situation

becomes normal. The details of 500 plants planted are as follows:-

S.no. Planted Species Number of saplings

ASHOK CHANDRA SNt
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1 Arjun 300
2 Jamun 50
3 Pakad - 50
4 Rosewood 50
5 Kadambh . 50
Total 500

A true copy of the DFO’s letter dated 04.10.2025 is annexed herewith and

marked as Annexure—4.

E. Beautification and Rejuvenation Measures

20.The Hon’ble Tribunal directed the respondents to take necessary remedial
and beautification measures, including cleaning of the pond, installation
of filtration systems, and measures to recharge groundwater.

21.In compliance, regular cleaning of water hyacinth is being undertaken.
Construction of a 290 meter drainfor water drainage, 24 soak pits, 03 silt
catchers/filter chambers, and a WSP has been completed earlier.
Additionally, during the current monsoon, work on 02 filter chambers, 01
soak pit, and wire fencing is underway, with 25% progress achieved so

far.

F. Encroachment Removal

22.The Hon’ble Tribunal directed that portions of Chand Baba Talab/Lake "

currently being used as grazing land, playground, etc. be treated as
encroachments and removed in accordance with the Wetlands
(Conservation and Management) Rules, 2017.

23.In compliance, phased steps are being undertaken through digging and

plantation expansion to reclaim and restore these portions of the lake
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24 That it is important to mention here that the efforts elaborated above
clearly show the intent for complying with the orders of the Hon'ble
Tribunal and to work towards preservation and development ofsuch
projects which help in conservation, protection, preservation and
safeguarding the environment for a more sustainable growth.

25.Hence, the present affidavit is being submitted for the kind perusal of this
Hon’ble Tribunal. It is prayed that the same be taken on record.

I state that everything stated above has been stated by me in my official

capacity on and derived from the official record and I state that nothing

DE\:’@SNT

material has been concealed therefrom.

VERIFICATION

b
ocf
Verified at [ ucecword on this 74} day of Septemsher, 2025, that the

contents of the above affidavit from paragraphs 1 to 21 are believed to be

true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom. gy(
DEPONENT
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MAX

Healthcare Date; - 10.12.2024

To,

The District Magistrate- Lucknow, g
Room no. 49, Collectarate Bhawan, Kaiser Bagh Lucknow
226001

Subject; - Seeking help for imptementation of Corporate Environment Responsibility Plan

Reference- Grant of EC under the provision of the EIA Notification 2006-regarding Expansion of
Existing Hospital at Viraj Khand, Gomti Nagar, Lucknow U.P by M/s Max Super Specialty Hospital,
tucknow (A Unit of Starlit Medical Centre Private Limited) vide no. EC24C3804UP5482313N dated
29.06.2024

Sir,

We would like to inform you that we obtained the Environmental Clearance (EC) from State Level
Environmental Impact Assessment Authority (SEIAA) for the proposed expansion of Max Super
Specinlty Hospital (A Unit of Starlit Medical Centre Private Limited), Viraj Khand, Gomti Nagar,
Lucknow U.P (Copy of EC letter is enclosed as annexure-1). As per this EC, we need to spend approx.
340 lacs us phase wise for certain activities. Details are appended below;

%‘:- No |Expenditure Amount 2024 2025 2026 2027 2028
(Lacks)
1 !Sanitation (preparation of 35 7 7 7 7 7

toilets) in Village Huseria,
Khargapur, Bara Bharwara

2 Health (Medical Camp) in 70 14 14 14 14 14
/illage Huseria, Khargapur, Bara

ﬂ*\arwara
i

I;Ztaliation of solar lightsin  [100 20 20 20 20 20

30vt. schools/MC buildings

Solid waste management facilityS5 11 11 11 11 11
ovision of supply of OWCs in
schaols/MC areas)

Pond rejuvenation in rural and {200 40 40 10 40 40
urban area (4-5 pond)

lavenue Plantation/ plantation (80 16 16 16 16 16
in community area in Huseria,
Khargapur, Bara Bharwara

Total 540 108 108 108 108 k08

i

Max Super Speciatity Hospitsl, Lucknow
(A Unit of Starlit Medical Centre Private Limited) Regd Office: 7th Floor, Ace Studio, Plot No. 01iB

Viraj Khand, Gomtl Nagar, Lucknow - 226 010, U.P. Sector-126, Gautam Budh Nagar, Noida - 201301, U.P. ,9*4:"‘\
Tel.: +91-522-6780 001, 6780 002 E: secretariai@maxhealthcare.com Li@} @
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Max Super Speciality Hospital, Lucknow

(A Unit of Starlit Medical Centre Private Limited)
viraj Khand, Gomti Nagar, Lucknow - 226 010, U.P.
Tel.: +91-622-6780 001, 6780 002

OPD Appt.. +91-522-6782 159

Healthcare

Date; - 10.12,2024

e

The District Magistrate- Lucknow

Room no. 4%, Collectorate Bhawan, Kaiser Bagh Lucknow
"GO0V

Subject; - Seeking help for implementation of Corporate 1

3 L e 21y ) pmate EDVI' e, D)

Wironment Responsibility Plan

Reference- Grant of EC under the provision of the ElA

Existing Hospital at Viraj Khand, Gomti Nagar, Lucknow

Luckniow (A Unit of Starlit Medical Centre Private Limite

Notification 2006-regarding Expansion of
U.p by M/s Max Super Specialty Hospital,
d) vide no. EC24C3804UP5482313N dated

29.06,2024
Sir,
We wanid like to inform you that we obt

ained the Envj | o= Y
o . S =IOmental Clearance (EC) from State Level
Environmental Impaet Assessment Autharity (SEIAAY for L

ot : the proposed expansion of Max Super
Spedialty Hospital (A Unit of Starlit Medical Centre: Priva B0 cxpansec !

te Limited), viraj Khand, Gomti Nagar,

! .
SO s e I . Pl = ﬂas-per-lh:s EC, we need to spend approx.
310 lacs as phase wise for certain activities. Detan[s'arcrag‘;‘ T P y

tucknow U.P (Copy of EC letter is enclosed as annexure-

below:;

I 1 :
5. No  |Expenditure Amount 2024 ==
] ' R 2025 Do {2027 2028
(Lacks) _ -
1 sanitation (preparation of 35 - P
| toilets) in Village Huseria, i ’
{ Khargapur, Bara Bharwara
7 Health (Medical Camp) in 70 14_—_-_“14
___ Miliage Huseria, Khargapur, Bara Lo 14 2
Ueegei [BRarwara
S ll‘é i . . : —
ﬂn;’lai!ahon of solar lights in 100 20 b
f;évt. schools/ME buildings = 20 2 e
P, 2 ——--...,,
solid waste management facilityls5 11 1?"“‘-*——
ovision of supply of OWCs in 11 Lt L
schools/MC areas)
5 7 lpond rejuvenation in rural and 200 r‘o E‘é“""‘-z———
|urban area (4-5 pond) o 40 A0
5 Avenue Plantation/ plantation 80 16 6 h——
in community area in Huseria,
Khargapur, Bara Bharwara
— |
Total 540 108 10“""'—8 —
| . 108 108 [108

Regd Office: 7th Floor, Aca Sy,

(+}
Sectar-126, Gaulam Budh Nogar + Plot No, 01p

E: secmmnni@maxhealthmre'mmO'ca 201301,y p. i"“"ﬁ.\
i |
/AN
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We request you to pass the necessary order to concerned departments to facilitate these works. We
also request you to let us know official/s with whom we need to interact for smooth execution of
these work with prior approvals.

Looking forward for prompt respanse from your office.

Thanks and Regards
>

Max Super Specialty Hospit, Lucknow
Max Super Speciality Hospital

(A Unit of Starlit Medf@gﬁ‘%?iﬂffi\i?gnﬁ:gfﬁwa)
- Lucknon-228010

CcC-

1- The Member Secretary, State Environment Impact Assessment Authority (SEIAA), Uttar
Pradesh



UY® 938 : f"”" - @
e, ANNEXURE-3

| RIS |

Gar H,
yg=er fevre
Jovoste FmAETA),
AT gard {—elE- 13 |

e $3 7/ SR / TAL.HIEL / 2025 foqre — oY —(o~ 2025

faaa— a0 sy wRa afrever, ¢ faceh § @fea afov0 G&AT—602 / 2022
W&ﬁfﬂﬁmmﬁeﬁmﬁ?qéwqﬁmﬁmoaﬁmaﬂ.
iR amdyr feid 07.07.2025 @ JFUle & gaer H1

ARGy, -

' WWW”TOW@H%&%WW%‘WﬁW@NO
m—eoz/zozz,W%Wm@emwmwmﬁmmm
mﬁaaﬁﬂﬁ?ﬁﬁ07.07.2025'WWWWWWﬁ,WWW$W
N TSN B S 07.07.2025 B favg w12 ¥ FEaa arew A -

12. The applicant has claimed that water source of Chande Baba Talab/Lake is one storm
water drain name Nagwa Nala. Keeping in view this Claim, there is need to take remedial
measures for joining/connecting the storm water drain to Chande Baba Talab/Lake for filling the
same with water. Even otherwise such huge area of the Chande Baba Talab/Lake Can be
utilized for creation of an artificial Iéke by filling it with _vva’ter drawn from nearby canal or treated -
water taken from nearby STP and also harnessing and utilizing natural flow of water through its

catchment area with proper engineering measures for removal of poliutants from the same.
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